ATy (AR Atared
YRA F¥aN @ wfa

Sanjay Kumar Srivastava
Secretary to Government of India

D.O. No. 403/1/5/2016-CA.V November 25, 2016

Dear Secretary,

It has come to notice that a number of Special Leave Petitions (SLPs),
appeals, etc. are filed in the Supreme Court after expiry of the limitation period and in
some cases after considerable delay.: A meeting of the Committee of Secretaries
(CoS) was held in this regard on 15.9.2016, o

2, Amongst various issues discussed to streamline the process of filing SLP’s,
‘appeals etc, it was pointed out that the proposals .to file SLP/Appeal before the
Supreme Court are being received by the Dfo Legal ‘Affairs for advice from the
concerned Ministry/Department when limitation period of 90 days is about to expire
or sometimes even after expiry of limitation period. To address this issue, it has
been decided to fix the following timelines for filing SLPs/appeal. .

r(i_) Examination and taking - administrative . decision by the | 15 days

|| Ministry/Department : |

(i) | Examination and advice/opinion by the Dol A and Law Officers 15 days

(i) | Drafting of SLPs and forwarding the same to the concerned | 15 days
Ministry/Department ' .

(iv) | Approval of the draft SLP by the concerned Ministry/Departments | 5 déys
and providing necessary documents

| (v) | Preparing paper book and filing ' | 10-days
3. For filing statutory appeals, reviews, etc. where limitation period is 60 days or

30 days, the above timelines may be reduced correspondingly. Proper coordination

with D/o Legal Affairs (Dol A) and Central Agency Section (CAS) of the D/o Legal -

Affairs may be ensured to avoid such delays. The Nodal Officers in your
Ministry/Department may be assigned the task of monitoring of these timelines and
ensuring coordination in this regard. '

4. ' You may instruct the concemed officers-and PSUs/Boards/Authorities under

the administrative control of your Ministry/Department to strictly. follow the above
timelines. : ' :

With regérds,

=y - - © (Sanjay Kumar Srivastava)

»e.t':reta!"ies of all the Ministries/Departments to the Government of India |

Tel. : 23017075 C Fax : 23018949

‘&iﬁﬁvsa whoarea
wsufd waw, ¥ fReht-110004

CABINET SECRETARIAT
RASHTRAPATI BHAWAN
NEW DELHI - 110004

‘ ' Yoursrsincerel{{, N

P L bt~

YA



